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New schemes for the development of 

agricultural marketing in Punjab 

5. SHRI IQBAL SINGH: Will the Minister 
of RURAL AREAS AND EMPLOYMENT 
be pleased to state: 

(a) whether Government propose to launch 
any new scheme for the development of 
agricultural marketing in Punjab; 

(b) if so, the details thereof; 

(c) if not, the reasons therefor; and 

(d) the necessary steps being taken by 
Government in this regard? 

THE MINISTER OF RURAL AREAS 
AND EMPLOYMENT (SHRI K. YERRAN 
NAIDU): (a) No, Sir. 

(b) Does not arise. 

(c) and (d) The Centrally Sponsored 
Scheme for Development of Agricultural 
Markets has been transferred to State 
Governments from 1.4.1993 onwards and the 
State Governments are getting funds under the 
State Plan for Development of Agricultural 
Marketing in the respective States as per their 
requirements. 

Cauvery Water Dispute 

6. SHRI H. HANUMANTHAPPA: SHRI 
JANARDHANA POOJARY: 

Will the Minister of WATER RE-
SOURCES be pleased to state: 

(a) the latest position of Cauvery Water 
Dispute; and 

(b) the proposals of the Central Gov-
ernment to solve the problem? 

THE MINISTER OF WATER RE-
SOURCES (SHRI JANESHWAR MIS-
HRA): (a) and (b) To resolve the Cauvery 
Water Dispute, the Central Government 
constituted Cauvery Water Disputes Tribunal 
on 2nd June, 1990. The Tribunal passed an 
Interim Award on 25.6.91 directing the 
Karnataka Government to ensure inflows of 
205 Thousand million Cubic feet (TMC ft.) of 
water into Met-tur reservoir of Tamil Nadu for 
each water year (June to May) with monthly 
and weekly stipulations. Further as per the 
Interim Award 6 TMC ft. of water for 
Karaikal region of the Union Territory of 
Pondicherry will be delivered by 

 

 


